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Fund Scbeme on an experimental 
basis and with adequate safeguards to 
be e~forced by the Employees Provi-
dent Fund Organisation and also sub-
ject to the condition that such decent-
ralisation of work does not lead to 
any retrenchment of the staff strength 
of the organisation. Payment on ac-
count of Employees Family Pension 
Scheme and Employees Deposit Linked 
Insurance Scbeme, will, however, con-
tinue Ito be authorised by the EPF 
Organisation. 

(d) Details for implementing the 
decision are being worked out by 
the EPF Organisation. 

Shortage of Paper 

568. SHRI A. NEELALOHITHADA-
SAN NADAR: Will the Minisl;er of 
INDUSTRY be pleased to state: 

(a) whether India is facing short-
age of paper; 

(b) if so, whether Government have 
any specific plans to make up thaI; 
shortage and if so, what are the prog-
rammes; and 

(c) what were the indices of profit 
of the paper industry in each of ~he 
years 1975-76 to 1980-81? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): (a) 
No, Sir. 

(h) Does not arise. 

(c) On the basis of the latest RBI 
study of Finances of Medium and Large 
Public Limited Companies Gross Pro-
fits as percentage of total ~et asset for 
the paper and paper products com-
panies for the year '1975-76, 1976-77 
and 1977-78 were 17.3 8.5 and 9.3 The 
profits after tax as percentage of net 
worth was, how ver, 14.8, 2.6 and 5.5 
respeciively. 

of orker in variou field 

569. SHRI A. NEELALOHITHADA-
SAN NADAR: Will the Minister of 

LABOUR be pleased to lay on the 
Table of the House a statement show-
ing the following details: 

The State-wise wages prevailing as 
on 1-5-1981 in respect of the follow-
ing: 

(1) Carpenters 
(2) Masons 
(3) Helpers of Masons 
(4) Daily' ral~.ed workers in the 

con st ~uc tion in :lustry. 
(5) Unskilled day labourers in 

the agricultural sector , 
(6) Plough men 
(7) Harvesting workers 
(8) Automobil~ Mechanics? 

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUR (SHRI-
MAT! RAM DULARI SINHA): (a) 
The required information is being 
collected and will be placed on the 
Table of (he House when received. 

Tripal Sub-Plan in Ori a 

570. SHRI LAKSHMAN MALLICK: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) the name of the districts of 
Orissa which . have been covered for 
implementing tribal sub-plan and 
component plan; 

(b) the total amount allocated to 
Orissa during 1981-82 for implement-
1ng various programmes under the 
tribal sub-plan and component plan; 
and 

(c) the progress made so far in im-
plementing those programmes? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF'FAIRS 
(SHRI YOGENDRA MAKWANA): (a) 
The Tribal Sub-Plan covers the dis-
tricts of (1) .MayUrbhanj (2) Balasore, 
(3) Keonjhar, 4) Sundergarh, (5) 
Sambalpur (6) Koraput, (7) Phulballi, 
(8) Ganjam and (9) Kalahandl, in 
Orissa. The special Component Plan 
for Scheduled Castes is implemented 
1n all districts. 




